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CENTRAL ADIINISTRATIVE TRIDUNAL, JABALFUR BENCH, JABALI'UR

\ ! original Application No. 288 of 2002

/

Jabalpur, this the 30th day of July 2003

Hon'ble shri J.K. Kaushik, Judicial Member
Hon'ble Shri Anand Kumar Bhatt, Administrative lMember

1. Suresh Dinkar Paranjpe aged about 49
years, S/o. Late Shri Dinkar Keshav
Faranjpe, IWT, Central Raillway, Q/r>.

House lo. 543, Dixityura, Jabkalpur (if.F.).

2. Rajendra Prasad Maurya, aged about
33 years, 3/o. Shri Ram iihore llaurya,
IWT, Central Rly.,
R/o. Rallway Quarter RBII 237/26,
Near Railway ground,
Jabalrur

(:‘ oF o) . L3R AEE“liCants
(8y Advocate - shri L.s. Rajput)
Vers5us

Union of India, Through,

1. General lanager,
central Rallway, lnmbai-CST,
(raharashtra) .

2. chief signel & Telecom
mngineer, Central Railway,
Mumnai-CST, (Maharashtra).

3. pDivisional PRailway Manager,
central Railway, Jabalrur (IT). ... Raspondents

(By Advocate - Shri H.n. shrivastava)

o Rn ™R (oral)

By J.K. Kaushik, Judicial Member -

?

I+ has been brought tn our notice that a ldsc.
Arplication Ne. 1025/2003 has bsen filed on behalf of
the respondents for bringing on record the application of
the applicant dated 12/06/2003, wherein it has been stated
by the applicant that he has already cot the relicfs as
prayed in the present oricinal Application and he does not

want to continue the litigation or contest the case.

2. Time was sought by the learned counsel for the
applicant to clarify the matter from the applicant. Tho

learned counsel for the applicant svbrnitted that he has
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tried his level best, but he could not contact the
applicant. Thus the M&ébx Arplication filed by the
respondents ba taken on record and the criginsl arvrlica-
tion may be dismissed accordingly. Since the relier
claimed has been granted to the spplicant and he ic
satisfi=a with the came, the oriainal arplicaticn hog

becoma infructusus and the same stands disposed of

accordinasly. llo onsts.
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(Anand Iumar Bhatt) )

(J.07. ITaughil-
Adniinistrative lembor

Judiciazl Hemher
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